13579 Oral Answers

Shri Manubhai Shah: The thon.
Member raised so many points and
createq so many impressions. The
Government is functioning as one and
I would like to satisfy the hon. Mem-
ber that whatever has happened is
absolutely legitimate. The final
authority is the Government. Gov-
ernment functions as one and it is this
department which sanctions the bar-
ter proposal. The barteft proposal was
turneq down for the very reason
which the hon. Membey said, that is,
the firm was presently under a cloud.

Mr. Speaker: Next question.

Shri Hem Barua: He has admitted
it.

Shri Surendranath Dwivedy: Now
the cloud has cleared.

Floor Price of Raw Cotion

f Shri P, C. Borooah:
*1165. 3 Shri Onkarlal Berwa:

Will the Minister of Commerce and
Industry be pleased to stale:

(a) whether Government propose to
raise the floor price of raw cotton;

(b) if so, to what extent; and

(c) the reasons therefor?

The Minister of International Trade
in the Ministry of Commerce and Ir-
dustry (Shri Manubhai Shah): (a) to
(c). A statement is laid on the Table
of the House,

Statement

The Government have very recently
raised the floor-price of the standard
basic variety Moglai Jarilla 25!22” by
Rs. 28°20 peyr quintal (Rs. 100/- per
candy), with corresponding increase
in the floor-prices of other varieties.
The increased floor-prices will be
made applicable from the next sea-
son’s (1963-64) crop.

The floor-prices have been increased
in order to make them more rcalistic
as compared to the market prices and
also to provide an inducement to the
cultivator to produce more cotton by
instilling in him a sense of security.
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Synthetic Rubber Factories

*1166. Shri Maniyangadan: Will the
Minister of Commerce and Industry
be pleased to state:

(a)whether any of the factories for
the production of synthetic rubber
have started production; and

(b) if not, when the production will
start?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanumgo): (a) Not yet, Sir,
but trial runs are in progress.

(b) Production is expected ‘o start
in a month or so.

Shri Maniyangadan: May I know
the total capacity of the factories that
are licensed and also the foreign ex-
change involved for setting up those
factorics?

Shri Kanungo: This particular fac-
tory has a capacity of 20,000 tons.
Our estimated requirements are of
the order of 40,000 to 50,000 tons. At
present none of the proposals is in a
stage of advancement.

Shri Maniyangadan: 1n view of the
fact that therc is a large scope of pro-
duction of natural rubber and also the
Rubber Boarg is taking steps for deve-
loping rubber plantation, may I know
whether in issuing licences to these
factories, the Rubber Board was con-
sulted as regards the quanium of natu-
ral rubber that can be producedq and
the necessity of syvnthetic rubber.

Shri Kanungo: All these factors
have been taken into consideration.
For the immediate purpose and for all
time to come also there will be a de-
mand for synthetic rubber,
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Shrimati Savitrji Nigam: May 1

know whether there is any plan with
the Government for having factories
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which woulq produce synthetic rubber
and may I also know how the prices
of synthetic rubber compuare with
natural rubber.

Shri Kanumgo: There are no fac-
tories. The first factory is going in-
to production and it will be on stream
in @ month’s time. All those ques-
tions do not arise now.
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Issue of Industrial Licences
*1167. Dr. Sarojini Mahishi: Will

the Minister of Commerce and Indus-
try be pleased to state:

(a) the number of industrial licen-
ces issued during 1962-63 for new un-
dertakings; and

(b) the industries wherein the full
targeted capacity of the Third Plan
has already been licensed?

Industry  (Shri
(a) 456.

The Minister of
Nityanand Kanungo):

(b) A statement giving the infor-
mation is laid on the Table of the
House. [Placed in the Library. See
No. LT-1284/63].

Dr, Sarojini Mahishi: The statement
laid on the table of the House shows
that licences have been issued to 46
new undertakings. If ihese licences
are issued in addition {o the licences
issued for the expansion of these in-
dustries, may I know whether the
additional output in newsprint will be
in a position to help the Government
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to revise the restriction on the sup-
ply of ncwsprint?

Shri Kanungo: Most of the licences
are in the process of implementation.
The demand is growing in the mean-
time, Every six months we take a re-
view of the capacity installed and (e
demand and then we put certain lines
of production not open to licensing and
certain others open to licensing,

Dr. Sarojini Mahishi The licences
for the full targeled capacity of the
Third Five Year Plan have alrcady
been issued to some industries, May I
know what steps are being taken by
the Government tq supplement the
shortage ang the technical knowhow
and other raw materials which are
necessary for expediting production?

Shri Kanumgo: Whenever adequate
capacily has been licensed, we always
review it from time to time and try
to see that the capacity comes upto
the production as quickly as possible.
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It depends upon industrics. Certuin
locations may not be convenient for
certain industries.

Shri Joachim Alva: May [ know
why licences were granted for the
three items 19, 26 and 44—fluorescent
tubes, caustic soda and soupy, espe-
cially soap?

Shri Kanungo: Becausc the demand
was growing up,

Shri Bhagwat Jha Azad: May I
know if it is a fact that in the licences





